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service and presently working as ﬂWQSISTﬁMT

give hereln below the detalls of the assets (immovabie, movable, bank balance, etc.) of

myself, my spouse and dependants*:
ol v ;
\e A.  Datalls of movable assets

fa (Assets In joint name indicating the extent of joint ownership will also have to be
@/ : given) »

4 R Bescription Saif Spouse | Dependant-1 | Dapendant-2 | Depsndant-3 |
s o — . Name(S) Name Nams Etc. Name |
(i) | Cash 7 ;D,ﬂﬂp/, e 5 ' T 5 b i
(i) |Deposits in __ |CAPPRD| " 0 ROFTT K ‘
Banks; Financial ' QM@ R T F— F'"“
Institutions And BARK | — ay&gf-’ 800/~
| Non-Banking. =
Financial ) pfﬂp[
Companies
Debenturesand | 7 {
' Shares in i
companies
K ?%ﬁm‘ncﬂai R — RS P staveny 1
nstitutions, e
oo M58 008/ 51 =
wvings, LIC
Policies, etc/s€ 9400 | - 7990 ) ~
()| Motor Vehidies 05 ZAPVEE il i g
(details of el - =
make, etc.) OTKE
{(vl) | Jewellery (give -
details of - W — — S
weight and
value)
(vll) | Other assets,
such as values S - — — —
of claims /
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companies should be glven.
* Dependant here means a person substantially dependent on the income of the

employee.



alsa have to be Indicated]

Notm ?ropertles in }olnt cwnership indicating the extent of joint ownership will

Sr.

Description

_s'?'if '

Spousz | Dependant-1
Nama(S) Name
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Agricultural Land

- Location(s)

= Survey number(s)

- Extent (Total
measurement)
-Current market value
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Name

Dependant-2 | Dependant-3 |

Ets. Name

@

Non~Agricultural Land
cation(s)

« Survey number(s)

- Extent (Total

measurement}

. market value

iy,

“Buildings (Commercial

and residential}
Location(s)
- Survey /door
number{s}

- Extent (Total
meamremer&t}
- Current market

LU

(iv)

Haus&s? Apartments;,
e L

- Location(s)
- Survey fdoor
number(s)

~ Extent (Total
measurement)
« Current market

)

value
Others (such as
interest in property)
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1 glve herein below the detaits of my liabilities / overdues to public ﬁnam:ial

institutions and government dues:-

{Note Please glve separate detalls for each item)

_Nﬂ;

Description

Hame & address of Bank /
Financlal Institutions () /

Department (&)

Amount outstanding as

QN cannnn LT T

@

(1) Loans from Banks

LY.y A

(i) Loans from financial
_institutions

(m) Government Dues:
{a} dues to departments

dealing with government
accommodation

(&) dues to departmants
| dealing with supply of
water

(c) dues to departments
dealing with supply of
glectricity




(d) dues to departments
dealing with telephones

' {e) dues to departments
- dealing with government
transport (including

1 2ircraft and helicopters)

(f) Other dues, If any

-—

(b)

(i} Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
flled. Give also Permanent

BTUpPP RT3

‘ ber (FAN)]
m:i_ Wealth Tax [Also

Indicate the assessment
year upto which Wealth

{ Tax return filed.] :
(li) Sales Tax [Only in

case of proprietary
| business]

[ {iv}) Property Tax

-

GEF/CPF/PRAN No, :-

Gender % | ¥

Date of Birth - b

Cadre

PTRALD_pro sy

(M/F)

L

Class/Group - AN

(A/B/C)

(DD/MMAYYYY)

Y [BZEPR VibpN SR By SETT s‘@ﬂvf”—’;

(Full Name e.g. B.AS.-Blhar Administrative Service,

Home District =

B.5.S.- Bihar Secretarlat Service etc.)

S r

I hereby declare that the above details are true to the best of my
knowledge W belief,

.-.1. P"

Place:, DATNA. ...
pate:. | Q.n R k.20

Note:

Signature .JYL‘?WQ} W‘PM

Name of Employee: Jf mmd«’appjé’ﬁj

Designation:..../2-SEESTBM.T....
Department: B2 272N TR AM.. 3%94 PWM

‘-\\\-’

Please sign each page of the declaration. Asset declaration ferm
must be in A4 size white paper with computer typed (single side)
in prescribed format.




